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BEFORE THE NATIONAL GREEN TRIBUNAL, KOLKATA

O. A. No. 45 of 2024 (EZ)
(Earlier O. A. No. 132/2024/PB)

Suo Moto: News item titled “Hazaribagh me
nadiyon se avaidh balu khanan kar roj kee kamai
10 lakh se jyada, sarkari adhikariyon kee hai
milibhagat’” appearing in Prabhat Bharat dated
14.12.2023.

«......Applicant (s)
Versus
Jharkhand State Pollution ... Respondent (s)
Control Board & Ors.
INDEX
S. N. Particulars Page
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[ 1. | Counter Affidavit on_Behalfof 0;:66
Jharkhand State Pollution
Control Board.
2. Annexure-A:True copy of calculation|
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7.

Kumar Anurag Singh)
Advocate
JSPCB, Ranchi
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Sﬁ)*' ‘ESfﬂ News item titled “Hazaribagh me
nadiyon se avaidh balu khanan kar roj kee kamai
10 lakh se jyada, sarkari adhikariyon kee hai
milibhagat” appearing in Prabhat Bharat dated
14.12.2023.

... Applicant(s)
Versus

Jharkhand State Pollution
Control Board & Ors.

. Respondent (s)

Affidavit on behalf of Jharkhand State

1

Pollution Control Board in compliance of the

order dated 04.03.2025 & 23.04.2025.

\

I, Manoj Kumar Gupta, son of Late Naréyan Lal Gupta
presently posted as Officer on Special Duty
(OSD) ,legal section, Jharkhand State Pollution Control
Board, Ranchi and am duly authorized to swear this
affidavit and do here by solemnly state and affirm as

follows: -

1.That, at present, I am working and posted as Officer
on Special Duty (legal section), Jharkhand State

ollution Control Board, Ranchi and as such, I am
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well acquainted with all the facts and circumstances

of this case.

2. That, I have gone through the order dated
04/03/2025 & 23/04/2025 passed by the Hon’ble
National Green Tribunal, Eastern Zone Bench,

Kolkata and have understood the contents therein.

3. | That, I have been authorized to swear this
affidavit by the Competent Authority. Further, it
is stated that I have gone through the relevant

files and records in the present case.

4. | That it is humbly stated and submitted that
earlier an affidavit was filed before the Eastern
Bench of this Hon’ble Tribunal on March 04, 2025
wherein it was submitted that the detailed report
with regard to accused persons/violators involved
in illegal Sand Mining received from the Deputy
Commissioner, hazaribagh vide Letter/Memo no.264
dated 03/03/2025, has been made available to the
three Member Committee constituted by JSPCR for

Computation of Environmental Compensation(E.C.).
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5. That it is humbly stated and submitted that the
Hon’ble Tribunal vide Order dated 04/03/2025 &
23/04/2025 was pleased to direct the Jharkhand
State Pollution Control Board to file fresh
affidavit bringing on record the Action Taken
Report and to disclose the rate of illegally mined
sand for purposes of determination of
Environmental Compensation (E.C.).

6.That, it is humbly stated and submitted that the

Environmental Compensation was calculated on the
basis of estimated prevailing market rate at the
site for illegally mined out sand @ Rs. 4000/-per
100 Cuft (Per tractor)against the accused named in
the report of the Deputy Commissioner, hazaribagh in
accordance with the methodology (Approach-2) adopted
in paragraph 12 of the Order dated 26/02/2021 passed
in O.A No.360 of 2015 with O.As by Hon’ble NGT,
Principal Bench, New Delhi. The calculation is being

reproduced below in brief as follows:-—

Environment Compensation Calculation: (Approach 2)

NPV=PV-D

. |

- 3
2N <
/.*( ‘.—-N\\"»\

.

wh_e@’\[,—- P__resent value of foregone Ecological Value;

4
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(@ 5% discount rate and over 5 years)

D = Market value of illegally mined material
(Considering market value of illegal mined sand D=Rs.4000/per Tractor)
Annual value of forgone ecological values per Tractor= D*RF

where RF is the Risk Factor (RF=1 in case of severe Risk Level)

D*RF = Rs. 4000.00 x 1= Rs. 4000

PV = 3 (4000)/(1 + 0.05)¢

= 4000 /(1 + 0.05)* + 4000 /¢1+ 0.05)° + 4000 /(1 + 0.05)* +4000 /(i + 0.05)* + 4000 /(1 + 0.05)>
= Rs. 17320.00 per tractor (=100cuft per Tractor)

Total compensation:

NPV =PV - D = 17320 - 4000 = Rs,13320 per tractor (Tractor capacity 100cuft)

7.That it is humbly stated and submitted that
accordingly the amount of environmental compensation
(EC) was calculated against accused persons named in
the report of the Deputy Commissioner, Hazaribagh
for which calculation chart was submitted by Shri
Ashutosh, Environmental Engineer of JSPCB and Shri
Ashok Kumar Yadav, OSD of JSPCB.

Photocopy of calculation chart
showing environmental compensation
is annexed and marked Annexure-A.

8. That it is humbly stated and submitted that it is

- Ap;‘;ayed that necessary action for imposition and
9 .

._\'\/" - ‘-\\“'K'

-
- R A
B
| 1
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recovery of environmental compensation amounting
to a total of Rs. 11,86,812/-(Rupees Eleven lakh
Eighty-six thousand Eight hundred & twelve only )
from the accused persons/violators named aforesaid
in accordance with law and principle of natural
justice is being initiated and is under process.

That, the instant Affidavit is filed bonafide and

in the interest of justice.

. That the statement made in forgoing paragraphs are

true to my knowledge and annexure is true copy of

its original.

ﬂ“”‘g}a
PONENT

VERIFICATION:

11 —
Verified at Ranchi on this the day ofjlfj JeIY 2025 that

the averments & facts stated herein 4bove are true and

correct to my Kknowledge and belief and nothing material

has been concealed therefrom.

( weg NO * ”I
LY 12'“)8, b
\\

DEI:%NENT

/’b/

o

m.‘kiw“”’€%q£$
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— o — ANNEXORE-'A' o

P @

Calcula'ﬁéon of Environmental Compensation in light of Board’s letter no.713 dated
10.03.2025. Total 14 & 34 cases for which FIR has been registered ( As per DC,
Hazaribagh’s letter vide 264 dated 03.03.2025).

} F.y.2022-23

o | aigd mierd &1 #W Ud aan YT TR IREEIE SCECK EC (Market value of |
¥o | (orl) s feft Sand  =Rs.4000/100 |
S = . | CinRdpess. . . |
1 ’ N 3 4 | s | e
1 [ Rig g Ral e wimRy S¥e, | JHO2BES607 ’ 23.0922 | 1o0Cht 13,320 i
EIEIEIRY - i
2 |80 o A, Mar eqaie agd, T, | JH23A8140 | 280922 100Cft | 13,320 ;
ag@) W) ydre, $re1N), geirierT ) I R B
3 | o0 udla e, Mo g wea, mee JHO1DY9895 13.10.22 100 Cft 13,320 1
areft, do— geiel, e g AR, | ;
R LCU N . | o Y W |
4 | = vby guR. Mol dene e, eter | JHO2AS8686 | 02.11.22 | 400 CR | 53,280
TR ey daad] Yy alRarg Nae gih . r ' ;
| @ o, wRang 3 _ R | R |
5 | go1a sy, Rargvend swe, efledl | 11304655 02.11.22 400 Cft | 53,280
Hlowfloyio ¥y war @1 wrg| . ‘
6 | o0 ol et AR Mar waeh ware, | JH20C2839 | 02.11.22 400 Cft | 53,280 '
AR, -y -1y e, afag ‘ | [
R | | ‘ | | |
7 | R g ey, Moo wRme | JHOIDQ2122 | 021122 | 400Cit | 53.280 '
ey, W0 e W4T U ¥ Wy, | ' ’
N 1151 | f
8 | s s ga g, frar o) AR@VT | JHO2ARSS89 | 30.11.22 "W_ 153,280 |
atan, k), wis vawrg Riei- werg | N ‘ ' |
o [ Rids g B o Wi W, | IH08C3656 | 230222 | jooCh |13320 |
am -diad), No— BaY, 2 - BUISH, '
foreii-- guian | - } J
10 | 2 YA Rie, B wo adver Rig, ape @ 3119317 | 210223 | 100CR | 13,320 |
GNIe), Yo+ e, Rirail ! f
oty | I . |
1| 81 bR el Nen eerq AEd), e | JHOIDARY46 | 050223 | 100 Ch 13,320
_ | 9, gew clefl, o aR Rre- W | } |
12 [0 e odfa, R sfe ol weger [ JHOICUS382 | 040323 | 100CH 13320 _!
elet], o AT B1y via, ari- g | i
R L T | | |
13 | o vy wrg R Red g Bl | gnoipM737s | 190322 | 1o0ca 13,320
B SR R I ) S o | B |
1) Sl g, War Rerd wig e JHOIBMO8S6 | 19.03.23 100 Cft 13,320
STaR itd, @Al g Rictl-- Jf) - e, '
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-

- ‘- - ‘ - T
Ff v ‘ )
e\ . .

Ve T 8T
“v\\\ %3



- K-

F.Y.2023-24

(%

780

@o | digt slfeie @l 401 yd ya ElR: ol [t (o Wi @ | EC (Market value of |
%o () 5 /CHt Sand  =Rs.4000/100 !
| Cft)in Rupees. |
1 2 3 4 5 6 =
T | AN ey BHR TR, W e JHO2ARS5559 03.04.23 100 Cft 13,320
wred | GiRerr, #8) IRy asen, !
BUTRIENT | i L S,
2 | 9 dorne wge), R oo age 1 JA02A84742 | 28.03.23 100CR | 13,320
!, DR, garideT | S N | p—— S — P
3 | oh &S e, o aquer wed), 19 JHO2AS3237 28.03.23 100 CR 13,320
B, BIST, BORIENT | ) —
4 | o0 @R el Rar Qe wEd), S JHO2BK 5062 10.03.23 100 Cft 13,320
eren, ), gg@re, s | p
5 | s awr fer fe’m wra T, MmO JHOIEV9158 05.02.23 100 Cft 13,320
_ [ 90— guigeh, en— gsry Rirer— e | RN ] _
6 | A i meel, e o wi-d) e, JHO02B1.9808 22.03.23 60 Cft 7,992
Yoo I, sern— B, R '
BOTIENT | | - N l
7 | o0 RedeR @G, o Maw @G, dTed, | JHOIBNG59] 28.02.23 100Cft | 13,320 |
Hlo— 29%, wﬁtﬂﬂ foran—
! ] [ I [
ESICICIE ] i o : O | E— S p——
8 | A SRS Svid, 19T A SWrg, weaidl | JHOIDTS736 | 29.04.23 100 Cft | 13,320 |
clefl, Wo-- Ml erage wifa, aem g '
forer <t | ! = R { - ‘
T9 | A AR e, B P, JH13D3638 28.03.23 100 Cft 13,320 |
ylotdlo— ag) aRurg, - B, | ' |
Rretr— gormdar | - I
10 | # warg wrom, e I v, JHO1EU6407 01.06.23 100 Cft 13,320 ;
Tlo+Po— qdwfulﬂ g, eti— |
gl 18] | ; _ - A (R
11 | A NG G, uRy gRe o, SeaanR, 11124K2854 250523 |  100Cft | 13,320
Y- dven, Ryeti— gumllqn | g | o S| = -
12 | 50 99 gaR, o] 2w Hed), Wo+To— | 11102AGA558 | 01.06.23 100 Cft 13,320 .
| ag, - B¥SIR, Rren— garrdan | B e e oo}
13 | # wiowa O e o S A, | JHOOBAGEST | 09.03.23 100CR | 13,320 |
Mo @A, Yotemr— e, Riw— 1
_ gul¥la 1 | _ . || S ———————
14 | # vy uR, O el we o g, JHO2BJ5115 09.06.23 100 Cft 13,320
ulo ad, U BReN Riet- wuirdEn | I S S
15 | # ferr aiia, o) ek e, wvgar | JHOICUS382 29.04.23 100 Cft 13,320 i
2él, Wo A=) s T, eri- geq .
fer adl | L . . e ey !
16 | # Agd @R qw, M g @i JHO8D9643 29.0423 | 100 Cft | 13,320 .
TR, Alo4Wo— Tfaet, Uil drer), | ! |
Loont ) S FopIeT s mpo e
=t 5\: e Mﬁqmg'fi”ﬂ Wé’r ;1 wglsn,,sa 77 | 7191023 | 100CR | 13,320 |
Ulo+Ylo4 eFTi— BRI fRtetl - wunifleu ,
,q“_!r A_T.;.-l- § J - b T
' 3{1 m :
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8 | = e T, far IR w=e), Tos JHO2BN2245 21.10.23 100 Cft 13,320
88 Ylo— Haral, e cved| |, Rrar—

e | ' _E o -

19 | 3 P g, R wee arear, ute JH13D3391 05.10.23 100 Cfi 13,320
Ylo— GFIST, G-~ evedl, fNiai— axT |

20 | 20 e gaR M @0 gear w9, JH02BM8934 31.10.23 100 Cft 13,320
Ulo+Ulo— HUGIER, UT— Bre), Rrar—

SR | y s e - _ e

21 | o 9 @ dw), (9o qor@ AEd, 4o | JHO1FE4930 6.11.23 100 Cft 13,320
— Baefl, Ulo — IqQl, U g8
Rren— ¥ A | S
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U, Wo - vy, Riei— e | - inls e e
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HUlE . lo— Wi, UFT— BIS,
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=11, Y- Riren— < | |
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HHG, U s , et I | I S | . e ]

27 | A Ve &, off Rvurer wgel, Ok 2tem, | JHOTDR2295 19.12.23 100 Cfi 13,320 ‘
Wlo— g A gei Rren— 4 o = | it

28 | o urw el | [far AmsaR wEe, JH23B2717 19.12.23 100 Cft | 13,320
UI0+910— w&¥, i ger Riten — '
3| _ s [ =
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| e dlodaibi— gey Rien- 3y T B — et
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goiar | , g B :

33 | A0 ¥yt ward gEEnl, B w9 =’ | JHOIG9679 | 28.12.23 100 Cft 13,320 |
HE, Tlo — R Nell, Wlo— IITTG Bre, | }
YFH-RET - wErg | _ R . e

34 | A Golw @ue e, o wesa o JHO2AW7528 | 07.03.23 100 Cft 13,320 |
Ulo —YY Yo~ HUSRY UF] —

| ssania , Rrar- gadan | B | S— J o 4{
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~ 3
Calculation of Environmental Compensation in light of Board’s letter no. 713 dated
10.03.2025. Total 11 cases for which FIR has been registered (As per DC, Hazaribagh's letter
vide memo no. 264 dated 03.03.2025)
Sl no. Case Name of accused Quantity of EC calculation
no./date/clause mineral in As per formula ‘NPV=PV-D’
Cuft Where PV- Present value of foregone

Ecological Values.

D- Market value of illegally mined
materials

NPV-Net Present value of foregone
Ecological Values

Rate Quantity Total ECin (X)
per in tractor
Tractor
i.e. 100
Cuft
2022-2023
Kerendari PS Baleshwar Mahto, | 100 4000 100 Cuft | 13320.00
Case — 138/22 Pe- Chhotu Mahto,
dated 23.09.2022 | PS - Kerendari,
1. Hazaribagh
2. Kerendari PS Tractor owner- 100 4000 100 Cuft 13320.00
Case —175/22 Basanti Devi, W/o
dated 31.11.2022 | Yugal Singh
Driver — Ravindra
Singh, S/o -Babulal
Singh, PS-—
Kerendari,
Hazaribagh
2023-24
3. Kerendari PS Raj Kishore Kumar, | 300 4000 100 Cuft 39,960.00 ;
Case —300/23 S/o- Shivdayal Saw per tractor '
dated 03.11.2023
Ramesh Mahto, S/o
— Khetu Mahto,
Dev Mahto, S/o —
Dashrath Mahto ,
Milan Paswan, S/o —
Jhuthan Paswan, |

Prakash Saw, S/o—
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Sahdeo Saw,

All district -

Hazaribagh
Kerendari PS Dilchand Kushwaha | Not Quantity of
Case —224/2023 | Pe- Pusan Mahto mentioned Mineral not
dated 25.06.2023 mentioned.

Rajesh Saw, Pe —

Andu Saw,

Kavita Devi, D/o —

Dipak Kumar,

Rajesh Kumar, Pe-

Bheju Mahto,

Sanjay Kumar, Pe-

Ramchandra Ram,

Anuj Bhuiya, Pe-

Langar Bhuiyan

All district -

Hazaribagh
Kerendari PS Aarti Devi, W/o- Not Quantity of
Case —228/2023 | Budhinath Mahto, mentioned mineral not
dated 29.06.2023 | Barkagaon, mentioned.

Hazaribagh
Kerendari PS Dayanand Saw, S/o | 1500 4000 100 Cuft 1,99,800.00
Case —236/2023 | — Hardayal Saw, per tractor
dated 10.07.2023 | Barkagaon,

Hazaribagh
Kerendari PS Nageshwar Saw, S/o | 100 4000 100 Cuft 13320.00
Case —248/2023 | —Roola Saw,
dated 24.07.2023 | Kerendari,

Hazaribagh
Kerendari PS Sujit Kumar, S/o 250 4000 100 Cuft | 33,300.00

Case—273/2023
dated 26.08.2023

Kalendra Singh,
Kerendari,
Hazaribagh

"‘Aﬂ 4\
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9. Kerendari PS Krishna Sw, S/o — 100 4000 100 Cuft 13320.00
Case -273/2023 | Jageshwar Saw,
dated 26.08.2023 | Badkagaon,
Hazaribagh
|
10. Kerendari PS Nirmal Mahto, S/o 100 4000 100 13320.00
Case —49/2024 Late Nanhu Mahto,
dated 23.03.2024 | Kerendari,
Hazaribagh
11, Kerendari PS Budhan Oraon, 100 4000 100 13320.00
Case —53/2024 Kerendari,
dated 28.03.2023 Hazaribagh i
Note:- (i) All calculations has been made as per Hon'ble NGT’s order dated 26.02.2021 in 0.A. 360/2015
& 575/2018.

Asht?t%

As’ wWLs

Environmental Engineer, JSPCB HQ



